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End of Beggary in Delbi

3226. SHRI YAMUNA PRASAD
MANDAL : Will the Minister of LAW
AND SOCIAL WELFARE be pleased to
state :

(a) whethei there is any proposal under
consideration of Government to end beggary
in the Capital ;

(b) if so, whether any kind of assistance
has also been provided to the Delhi
Administration to end this nuisance in the
Capital ; and

(c) if not, the reasons thersfor and the
steps taken by the Central Government to
end the beggary in the Capital ?

THE MINISTER OF STATE IN THE
MINISTRY OF LAW AND IN THE
DEPARTMENT OF SOCIAL WELFARE
(DR. (SHRIMATI) PHULRENU GUHA) :
(a) Yes, Sir.

(b) and (c). Delhi Administration’s
proposal will be examined when received.
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Master Plan for the Blind

3227. SHRI R. BARUA :

SHRI MAYAVAN :

SHRI CHENGALRAYA
NAIDU :

SHRI N. R. LASKAR :

Will the Minister of LAW AND
SOCIAL WELFARE be pleased to state :

(a) whether it is a fact that Delhi
Administration has drawn up a Master Plan
for the Blind ;

(b) if so, what are the main features of
the Plan ; and

(c) what will be the total expenditure
involved ?

THE MINISTER OF STATE IN THE
MINISTRY OF LAW AND IN THE
DEPARTMENT OF SOCIAL WELFARE
(DR. (SHRIMATI) PHULRENU GUHA) :
(a) No, Sir.

(b) and (c). Do not arise.
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After-Care Home at Anand Parbat,
New Delhi

3229. SHRI ESWARA REDDY :
SHRI ISHAQ SAMBHALI :
SHRI RAMAVATAR SHASTRI:
SHRI J. M. BISWAS :

Will the Minister of LAW AND
SOCIAL WELFARE be pleased to state :

(a) whether it is a fact that the Delhi
Administration’s  ‘After-Care Home’ for
boys at Anand Parbat, New Delhi is still
housed in tents ;

(b) whether it is also a fact that these
tents have become worn outand there are
no facilities like light and water in these
tents ; and

(c) if so, the steps taken to provide
proper buildiogs for this Home ?

THE MINISTER OF STATE IN THE
MINISTRY OF LAW AND IN THE
DEPARTMENT OF SOCIAL WELFARE
(DR. (SHRIMATI) PHULRENU GUHA):
(a) No, Sir.

(b) Does not arise.

(c) A rented building has been providcd
for the Home.
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E.C.A.F.E. Discussion on Railways

SHRI S. K. TAPURIAH :

SHRI RAMAVATAR SHASTRI :
SHRI SHIVA CHANDRA JHA :
SHRI SITA RAM KESRI :

SHRI VASUDEVEN NAIR :

Will the Minister of RAILWAYS be
pleased to state :

(a) whether a meeting of the United
Nations Economic Commission for Asia and
the Far East was held in New Delhi during
November, 1969 ;

(b) whether any scheme was also
discussed to modernise the Indian Railways
through increased use of advanced technology
and progress towards a Trans-Asian Railway
Net Work ; and

(c) if so, the details thereof ?

THE MINISTER OF LAW AND
SOCIAL WELFARE AND RAILWAYS
(SHRI GOVINDA MENON) : (a) to (c).
Yes. The United Nations Economic Com-
mission for Asia and the Far East held the
Tenth Session of their Railway Sub-
Committee in New Delhi from 13th to 21st
November, 1969. Problems relating to
Railway operations and Railway Research in
the ECAFE REGION and the proposal for
a Trans Asian Railway Net-work Project
were discussed. A report containing the
detailed deliberations at these meetings would
be sent to us by the ECAFE Secretariat at

3230.

- Bangkok in due course.

Commodities Lost from Godown of
Dharmanagar Railway Station
3231. SHRI VISWANATHA MENON :

SHRI GANESH GHOSH :
SHRI B. K. MODAK :
SHRI MOHAMMAD ISMAIL :

Will the Minister of RAILWAYS be
pleased to state :

(a) the total amount of commodities lost
from the godown of Dharmanagar Railway
station in Tripura during the years 1966-67,
1967-68 and 1968-69 ;

(b) the total amount of commodities
lost while in transit at this Railway station
during the same period :

(c) if the amount is unusually big, the
reasons therefor ; and

(d) whether responsibilities
‘losses have beenfixed 7
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